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IN THE CERAL AL)MINISTTIvE TRIBUNAL 

PAT NA BENCH, P A T L4 A 

0.A.NO.v'82/96 

Date of decision : 11.12.96 

.Jitendra KumarSingh. 	: Applicant. 

Vrs. 

Union of India & Ors. 	: Respondents. 

Counsel for the applicant. 	: Shri S.K.Singh. 

C OR AM. 

Hon'ble Mr. K.D.Saha, Member(Ajrijstratjve) 

Hon'ble Mr. D.Purkayastha, Member(Judicial) 

ORDER 

Hon'ble Mnx K,D.Saha, Member(A): 

Heard Shri S.(.Singh, learned counsel for the 
a-pliCarit on the question of admission. This application 

has been filed by Shri Jitendra Kumar Singh praying for 

quashing the appointment of private respondent no.4 

(Rem Nares h T hakur) as EDBPM in Sahtha Branch Office in 

Prataptand, and for issue of direction to appoint. the 

anplicant as EDBPM in his place. Theg rounds taken in 

theplication are that theplicant has secured more 

marks in the Matriculation Zxamination than thr respon-

dent no.4 and the respondent no.4 who has been appointed 

as E1)8PM is not a resident ofage and hence, dO not 

fulfill all the required norms for appointment. The 

applicant has also annexed copies of the marksheet and the 

vters list to establish that the respondent no.4 ds 

not belong to the post village. 

2. 	Considering the submissions made by the ined 

counsel,,we are of the atw view that this&plition cn 

be diSpoSed of by giving a direction to the chief Post 

Master Gerieral (Responaent -o.i), Bihar Circle, Patna, 

tocx look Into the grievance of thepiicart. Accordingly, 

we hereby direct the applicant to submit a detailej  

representation to the CPM, Bihar Circle, •Patna, with 

regard to his grievances withina mdnth from today and on 

receipt of.the same, the CP1vI, Bih.r Circle, Patna, shall. 
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consiaer and dispose of the me by a reasoned and soeaking 

order within three months from the te of the receir-t of 

the copy of the order alongwith a copy of the O.A.No.82/96 

which also the applicant shall' submit before the respondent 

no.1 alongwith his representation. 

3. 	The application is disposed ofcordingly. 

(D.Pucastha) 
Member (a) 	 Member (A) 


